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Drug rehabilitation centres

460. KUMARI SELJA: Will the Minister of SOCIAL JUSTICE AND

EMPOWERMENT be pleased to state:

(a) the details of Government run deaddiction centres, State/UT-wise alongwith
district-wise details of Haryana;

(b) the number of individuals who visit these de-addiction centres daily, State/
UTwise details along with district-wise details of Haryana;

(c) the steps being taken by Government to address the drug-use challenge;

(d) whether Government takes up any follow-up of the individuals leaving the
rehabilitation centres; and

(e) if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI RATTAN LAL KATARIA): (a) The Ministry of Social Justice
and Empowerment implements a "Central Sector Scheme of Prevention of Alcoholism
and Substance(Drugs) Abuse" under which financial assistance is provided to Non-
Governmental Organisation (NGO), Panchayati Raj Institutions, Urban Local Bodies etc.
for, inter-alia, running and maintenance of Integrated Rehabilitation Centres for Addicts
(IRCAs).

State/UT-wise details of IRCAs being run by the NGOs/VOs with the financial
assistance being provided by this Ministry under the scheme of "Prevention of
Alcoholism and Substance (Drugs) Abuse" are given in Statement-I (See below).

District-wise details of IRCAs in the State of Haryana being run by the NGOs/
VOs with the financial assistance being provided by this Ministry under the scheme
of "Prevention of Alcoholism and Substance(Drugs) Abuse" are given in Statement-II.

(b) This Ministry does not have any specific data of number of individuals, who
visit de-addiction centres daily. However, during 2018-19, a total 77,479 beneficiaries
have taken treatment from IRCA Centres all over India. In the State of Haryana, number
of such beneficiaries, district wise, is incorporated in Statement-II (See below).

(c) This Ministry has prepared a National Action Plan for drug Demand Reduction

(NAPDDR) for 2018-2025. The Plan aims at reduction of adverse consequences of drug
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abuse through a multi-pronged strategy involving education, de-addiction and

rehabilitation of effected individuals and their families. It focuses on preventive

education, awareness generation, identification, counseling, treatment and rehabilitation

of drug dependent persons, training and capacity building of the service providers

through collaborative efforts of the Central and State Government and Non-Governmental

Organizations.

(d) and (e) As per this Ministry's scheme guidelines, after care and follow up are

essential components of addiction treatment subsequent to the discharge of the client

from the IRCA. Patients after getting discharged from the IRCA Centres is contacted

telephonically alongwith Home Visits to ensure their wellness, adequate after care and

follow-up helping in reducing relapse.

Statement-I

State/UT-wise details of Integrated Rehabilitation Centre for Addicts (IRCA)
under the Scheme for Prevention of Alcoholism and Substance (Drugs) Abuse

Sl. No. State/UT No. of IRCAs Bed Capacity
assisted 15 bedded 30 bedded 50 bedded

1 2 3 4 5 6

1. Andhra Pradesh 13 13 0 0

2. Bihar 10 10 0 0

3. Chhattisgarh 5 5 0 0

4. Goa 0 0 0 0

5. Gujarat 9 9 0 0

6. Haryana 13 13 0 0

7. Himachal Pradesh 9 9 0 0

8. Jharkhand 1 1 0 0

9. Karnataka 36 33 3 0

10. Kerala 23 22 1 0

11. Madhya Pradesh 25 25 0 0

12. Maharashtra 70 68 1 1
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1 2 3 4 5 6

13. Odisha 41 41 0 0

14. Punjab 27 25 2 0

15. Rajasthan 21 19 2 0

16. Tamil Nadu 35 33 2 0

17. Telangana 12 12 0 0

18. Uttar Pradesh 28 25 3 0

19. Uttarakhand 4 3 1 0

20. West Bengal 12 11 1 0

21. Andaman and Nicobar 0 0 0 0
Islands

22. Chandigarh 0 0 0 0

23. Dadra and Nagar Haveli 0 0 0 0

24. Delhi 10 8 2 0

25. Daman and Diu 1 1 0 0

26. Lakshadweep 0 0 0 0

27. Puducherry 2 2 0 0

28. Arunachal Pradesh 1 1 0 0

29. Assam 26 26 0 0

30. Manipur 27 20 7 0

31. Meghalaya 2 2 0 0

32. Mizoram 12 10 2 0

33. Nagaland 9 8 1 0

34. Tripura 1 1 0 0

35. Sikkim 2 2 0 0

36. Jammu and Kashmir 1 1 0 0

37. Ladakh 0 0 0 0

TOTAL 488 459 28 1
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Statement-II

District-wise details of Integrated Rehabilitation Centres for Addicts (IRCA) in
Haryana and total number of beneficiaries for the year 2018-19 (as on date)

Sl. No. District Number of IRCAs Bed capacity of Total number
assisted IRCA centre of beneficiaries

for the year
2018-19*

1 2 3 4 5

1. Sonipat 2 15 780

2. Rewari 1 15 441

3. Mahendragarh 1 15 659

4. Rohtak 1 15 671

5. Jhajjar 1 15 178

6. Faridabad 1 15 211

7. Hisar 1 15 222

8. Sirsa 1 15 192

9. Jind 2 15 GIA proposals
not received from
State Government

10. Kurukshetra 1 15 -do-

11. Kaithal 1 15 -do-

* Source: e-anudaan portal (data furnished by the organisation)

Schemes for senior citizens

461. SHRI A. VIJAYAKUMAR: Will the Minister of SOCIAL JUSTICE AND

EMPOWERMENT be pleased to state:

(a) the number of schemes/facilities available for senior citizens in the country;

(b) whether Government will undertake awareness campaign as such facilities

are provided to senior citizens; and

(c) if so, the details thereof?


